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I THE CEWIRAL SDMINTISTEATIVE TEIZUNAL JAIFUR 2EICH: JAIPUR,

ORI 3 (o ‘)-’: 2%, Date of orders 2.1.1935

(OA Ho 593 /80 )

Balab 2ingh Hada ¢ Petiticner
versus

uhld— 2.B ouhdrmc.' f’H]1€:Ct?r,

Customs & Zentral Broize Jollectorate

Certral Revenue Pullding, Statne Jiecle,
C=5chems, Jainur.

Mr. R Mathur, counsel for the petitioner
Mre V.2 .3urjar, oocunsal £for the respondent

CCRAM:

MCQU'BLE SUPEI GURAL MRISHNS, VICE ‘:t-_:-.Iprszn
SHEI Q.0 SHARMA, MEMRER (LDMIN

HOM'21E

O R D EBR

(EER HOT*3LE SHERT SOFAL FRISHMNA, VICE CHATRMLN)

The pebiticner Gulah 3ingh Hada has £iled this
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conks Yru‘-‘.- flt——'l .'Ltl’.‘n and

Tribapals ek, 1295, 3tating tharein that by

2 1T of the pdminlstrative

¢ Alis=abey ing

the orders of this Tribunal in Ta 533 /1235 dated 27 .4 .94

rhe respondent has ocomitted éontempe of aoart .

2. e have heard ths learne? esunsel for H-w

rart ize and hzve gone through the records of the €
carefully.
3. Iz hac heen atated by the respondznt in the

any fresh dspartmental proceedings against the

C'(Kr\,)-f K petitionsr, the departiment has inglsmentzd the




direct ions issuzd by the Tribunal in the aforesaid

trezated to be n duby weeofs the Jdake of hiz compulsory
h

retirement l.e. 22.6.1%81 to the dzte of

1.5.19384 . He has been promcted ag Superintendent
Groug 'B' wesef. 7.7.1934 on the basis of thaé
recommendat icnzs of the review DEC. His pensicnary
bepefits have also besn razvized ecnsecuernt upon the

change in the last pay Arawn by him arl 3 tohal amount

of kse 1,30,322=00 hae bhzen pald to the petitioner on

varicus councs. For the delay whidh has occurred

'in comzly ing with the décdeicn of the Tribunal, the
spondent has tendered hie uncondit ional apolaogye If

the pgetitioner is aggrisved by the computation of the

amount & pald to him on varicias counte, he may file

a fresh QGa.

4. In the cicrcumstaincaz, no casse of oontampt is
made out adainst the res ondent. Contemzt petiticn is
dismizzed. Mot ices sued ars dizcharqged.
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